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Re: Replies on behalf of GCZMA

From: Karan Batura (karanbatura@yahoo.in)

To: shubhpri@yahoo.co.in

Date: Thursday, April 16, 2026 at 04:36 PM GMT+5:30

Rejoinder-in-reply-R-1 [Appeal No. 622 of 2025].pdf
16.9 MB

Mr. Priolkar,

Please find attached herewith the Rejoinder on behalf of the Appellant to the NGT Appeal No. 622 of
2025, for your records, reference and perusal.

Regards,

Karan Batura
Advocate-on-Record
Supreme Court of India

On Wednesday, March 18, 2026 at 11:32:20 PM GMT+5:30, shubham priolkar <shubhpri@yahoo.co.in> wrote:

Greetings

Please find replies on behalf of GCZMA in Appeal Nos 622/2025, 626/3935 & 627/2025.

Regards
Shubham Sinai Priolkar
Additional Government Advocate
Office of Advocate General, Goa

4/16/26, 4:36 PM Yahoo Mail - Re: Replies on behalf of GCZMA

about:blank 1/1
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